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SRS TS kil ar
oson of Sri D. N. Shukla,
Aged about 52 years,

Resident of 145-C/T, Chandpur Salori, "
Allahabad. T

R Epplicant/Revié%éﬁﬁﬁ;
By Advocate : Shri M. K. Upadhyay
Versus
1L, Union of India through the Miq}stry of
Communication, Government of India,

New Delhi.

2 Chief Post Master General (CPMG),
[P GTrcle, LUucknows

53 Post Master General (PMG) Allahabad Region,
Allahabad.

4, Director, Postal Services, Allahabad.
. . . Respondents/Opp. Parties.
ByFACUOCat S BN i 8 U Y

ORDER

HON/’BLE MR. ASHOK S. KARAMADI, MEMBER-J

This Review Application is filed against the
order dated 01.02.2006. By the said order the OA was
dismissed. The learned counsel for the applicant
pleaded and taken grounds to review the order by

\ & e

stating that certain facts and the documents'on record

LY

have been inadvertently omitted while considering the

case which could have made differgnce in the -
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Review Application jis dismissed
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